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Central Notification   [24] 
Central Board of Direct Taxes [Notification No. 21/2025 [Income-tax (Sixth Amendment) Rules, 

2025] 
Ministry of Agriculture [Amendment in Notification No. S.O. 21(E) Noti. No. S.O. 1400(E)] 
Ministry of Commerce and Industry [Hinges (Quality Control) Order, 2025 Noti. No. S.O. 1368(E)] 
Ministry of Education [Statutes of the National Institute of Technology Calicut (Amendment) Statute, 

2025 F. No. NITC/Board/Statutes/2024-25(E)] 
Ministry of Education [F. No. SVNIT/E/137(D)(E)] 
Ministry of Electronics and Information Technology [UIDAI (Appointment of Officers and 

Employees) 2nd Amendment Regulations, 2025 F. No. A-12013/13/RR/2016-UIDAI(E)(1)] 
Ministry of Environment and Forests [CPCB (Method of Recruitment, Terms and Conditions of 

Service of Officers and other Employees other than Member- Secretary) (Amendment) 
Regulations, 2025 F. No. AD-11023/2/2021-ADMIN-R-HO-CPCB-HO] 

Ministry of Environment and Forests [Environment (Protection) Second Amendment Rules, 2025 
Noti. No. G.S.R. 194(E)] 

Ministry of Environment and Forests [Amendment in Notification No. S.O. 185(E) Noti. No. S.O. 
1375(E)] 

Ministry of Environment and Forests [Amendment in Notification No. S.O. 1857(E) Noti. No. S.O. 
1377(E)] 

Ministry of Environment and Forests [Amendment in Notification No. S.O. 2172(E) Noti. No. S.O. 
1380(E)] 

Ministry of Finance [General Notification for Sale and Issue of Government of India Securities F. No. 
4(2)-B(W&M)/2018] 

Ministry of Labour [Enforcement of Employees' State Insurance Act, 1948 Noti. No. S.O. 1384(E)] 
Ministry of Power [Transmission Scheme F. No. CEA-PS-12-13/3/2022-PSPA-II.Division] 
Ministry of Skill Development and Entrepreneurship [Ministry of Skill Development and 

Entrepreneurship, Recruitment Rules, 2025 Noti. No. G.S.R. 181(E)] 
Ministry of Youth and Sports [Amendment in Notification No. 40-1/MYAS/MDSD/2020 F. No. J-

17011/5/2025-MD-SD] 
Reserve Bank of India [RBI/2024-25/131] 
Reserve Bank of India [RBI/2024-25/132] 
Reserve Bank of India [Press Release: 2024-2025/2450] 
Reserve Bank of India [Press Release: 2024-2025/2468] 
Reserve Bank of India [Press Release: 2024-2025/2469] 
Reserve Bank of India [RBI/2024-25/131] 
Reserve Bank of India [RBI/2024-25/132] 
Securities and Exchange Board of India [PR. No. 16/2025] 

  
Central Policy   [1] 

Policy Documents [State PPP Policy For Infrastructure Projects, 2025 (Karnataka)] 
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State Act   [8] 
Karnataka Money-Lenders Act, 1961 
Karnataka Prohibition of Charging Exorbitant Interest Act, 2004 
Karnataka Money Lenders (Amendment) Act, 2025 
Karnataka Pawn Brokers (Amendment) Act, 2025 
Karnataka Prohibition of Charging Exorbitant Interest (Amendment) Act, 2025 
Karnataka Micro Loan and Small Loan (Prevention of Coercive Actions) Act, 2025 
Karnataka Appropriation (No. 2) Act, 2025 
Karnataka Agricultural Produce Marketing (Regulation and Development) (Amendment) Act, 2025 

  
State Rule   [14] 

Karnataka Civil Services (Direct Recruitment) (General) (3rd Amendment) Rules, 2025 
Karnataka Civil Services (Classification, Control and Appeal) (Amendment) Rules, 2025 
Ladakh Administration, Superintending Engineer (Electrical) in the Ladakh Power Development 

Department, Recruitment Rules, 2025 
Ladakh Administration, Executive Engineer (Electric) in the Ladakh Power Development Department, 

Recruitment Rules, 2025 
Ladakh Administration, Assistant Executive Engineer (Electric) in the Ladakh Power Development 

Department, Recruitment Rules, 2025 
Ladakh Legal Gazetted (Additional Secretary (Legal)) Recruitment Rules, 2025 
Ladakh Legal Gazetted (Deputy Secretary (Legal)/Dy. Legal Remembrancer) Recruitment Rules, 

2025 
Ladakh Legal Gazetted (Public Law Officer/District Litigation Officer/Law Officer) Recruitment 

Rules, 2025 
Code of Civil Procedure (Odisha Amendment) Rules, 2022 
Scheme for the Grant of Pension Benefits to the Media Persons in the Union territory of Puducherry 

(Amendment) 2025 
Puducherry Goods and Services Tax (Amendment) Rules, 2025 
Puducherry Licensed Land Surveyors and Licensed Land Draughtsman (Amendment) Rules, 2025 
Old Age Pension for Fishermen (Amendment) Rules, 2025 
Rajasthan Voluntary Rural Education Service (Amendment) Rules, 2025 
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